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चेतार्नी : -लेम ररज़र्व कैंब वर्ारा  डाब, एसएलएस या फोन बॉम बे जररए कबसी बी भी व् यक्तिततत जानबार  जससे कैंब बे ााते बा ् यौरा, पासर्डव 
आदि नह ीं लाींती जाती हस। यह धन राने या िेने बा प्रस् तार् भी नह ीं बरता हस। ेसे प्रस् तार्क बा कबसी भी तर बे से जर्ाक लत ि क्तजए। 

Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, 

passwords, etc. It never keeps or offers funds to anyone. Please do not respond in any manner to such offers . 

 

RBI/2012-13/443 
RPCD.RRB.RCB.AML.No.  9753/07.51.018/2012-13                        March 15, 2013 

 
The Chairmen / CEOs of all Regional Rural Banks / 
State and Central Co-operative Banks 
 
Dear Sir, 
 
Anti-Money Laundering (AML)/Combating of Financing of Terrorism (CFT) - Standards 
 
Please refer to our letter RPCD.CO.RRB.RCB.AML.No. 6163/07.51.018/2012-13 dated 

December 17, 2012 on risks arising from the deficiencies in AML/CFT regime of certain 

jurisdictions. 

 

2. Financial Action Task Force (FATF) has updated its Statement on the subject and 

document ‘Improving Global AML/CFT Compliance: On-Going Process’ on February 22, 

2013 (copy enclosed). The statement / document can be accessed from the following URLs 

also: 

http://www.fatf-gafi.org/documents/documents/fatfpublicstatement22february2013.html and 

http://www.fatf-gafi.org/topics/high-riskandnon-

cooperativejurisdictions/documents/improvingglobalamlcftcomplianceon-goingprocess-

22february2013.html 

 

3. All Regional Rural Banks and State / Central Co-operative Banks are accordingly advised 

to consider the information contained in the enclosed statement. This, however, does not 

preclude Indian banks or financial institutions from legitimate trade and business transactions 

with these countries and jurisdictions. 

 

4. Please advise Principal Officer of your bank to acknowledge receipt of this circular letter to 

our Regional Offices concerned. 

 

Yours faithfully, 

 
 
(Madhavi Sharma) 
Chief General Manager 
 

 
Encl: As above 

https://rbi.org.in/en/web/rbi/-/notifications/rrbs-stcbs-dccbs-anti-money-laundering-combating-of-financing-of-terrorism-standards-7759
https://rbi.org.in/en/web/rbi/-/notifications/rrbs-stcbs-dccbs-anti-money-laundering-combating-of-financing-of-terrorism-standards-7759
https://rbi.org.in/documents/87730/39016390/KYC180313FLA.pdf
http://www.fatf-gafi.org/documents/documents/fatfpublicstatement22february2013.html
http://www.fatf-gafi.org/topics/high-riskandnon-cooperativejurisdictions/documents/improvingglobalamlcftcomplianceon-goingprocess-22february2013.html
http://www.fatf-gafi.org/topics/high-riskandnon-cooperativejurisdictions/documents/improvingglobalamlcftcomplianceon-goingprocess-22february2013.html
http://www.fatf-gafi.org/topics/high-riskandnon-cooperativejurisdictions/documents/improvingglobalamlcftcomplianceon-goingprocess-22february2013.html

